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Central Administrative Tribunal
Madras Bench

OA 310/01366/2016

Dated Wednesday the 24th day of July Two Thousand Nineteen

P R E S E N T

Hon'ble Shri. P. Madhavan, Member (J)
&

Hon'ble Shri. T. Jacob, Member (A)

1. Employees' Provident Fund
      Staff Union (Reg No. 394/CBE/78)
Represented by its General Secretary
R. Krupakaran
Employees' Provident Fund Organisation
No 37, Royapettah High Road
Royapettah, Chennai.
On behalf of the members fo the EPFSU

2. S. Sankaranarayanan
No. 4, Nedunchezian Street
Kurinji Nagar, Chrompet
Chennai – 600 044. ... Applicants

By Advocate M/s. BFS Legal

Vs.

1. Union of India 
Rep. by Secretary
Ministry of Labour & Employment
Shram Shakti Bhawan
Rafi Marg, New Delhi – 110 001.

2. Employees Provident Fund Organisation
Rep. by Central Provident Fund Commissioner
Bhavishya Nidhi Bhawan
14-Bhikaji Cama Place
New Delhi – 110 066.
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3. The Additional C.P.F.C. (Hqrs)
Employees Provident Fund Organisation
Bhavishya Nidhi Bhawan
14-Bhikaji Cama Place
New Delhi – 110 066.

4. The Additional CPFC (ASD)
Employees' Provident Fund Organisation
Bhavishya Nidhi Bhawan
14-Bhikaji Cama Place
New Delhi – 110 066.

5. The Additional CPFC (Tamilnadu & Kerala Zones)
Employees' Provident Fund Office
No. 37, Royapettah High Road
Royapettah, Chennai. ... Respondents
  
By Advocate Mr. M.T. Arunan (R2-5)
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ORAL ORDER 

Pronounced by Hon'ble Mr. P. Madhavan, Member(J)

When the matter came up for hearing, learned counsel for the respondents

would submits that the relief sought by the applicant had already been granted by

the respondents.  He produces the copy of the Office Memorandum dt. 03.05.2019

granting entry pay for the directly recruited DPAs having grade pay of Rs. 4600/-

as Rs. 12540/- and submits that the OA has become infructuous.  The copy of the

Office Memorandum is taken on record.

2. Learned  counsel  for  the  applicant  agrees  to  the  statement  made  by  the

learned counsel for the respondents.

3. Recording the above statement, OA is closed as infructuous.

   (T. Jacob) (P. Madhavan)
  Member(A)     24.07.2019     Member (J)
AS 


